
In the Central Administrat.:.v. Triburni 	I 
Calcutta Bench 

OA No.1342/97 	 7-2004 

Present ' 	: Hon'ble Mr.N. Prusty, Member(J) 
Elon'hle Mr.N.D. 1'al, Mn*er(A) 

Sünil Kurnar Sarr 

-Vs- 

E.Rly 

For.  theapplicnt : Mr.B.C. Sinha, Counsel 

For che respondents: MrR.K. De, Counsel 

cRDER 

Mr.N. Pruscy, Member(J) 

Heard Mr.Sinha, the learned counsel for the applinr 

and Mr.De, the learned counsel for the respondents. Mr.Sinha, 

the le3rned counsel for the applint submi€s that .the 

applicant is no more interested to proceed with the case and he 

nted t.0 withdraw the appl•ication. The OA is accordingly. 

dismissed as withdrawn. No order as to costs. 
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